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cancel the OCI card of such persons who are found to have committed offences u's
7D of the Citizenship Act, 1955 was introduced in the Lok Sabha on 19.07.2016
and has been referred to the Joint Parliamentary Committee. The Committee has held
meetings with stakeholders and have visited States of Gujarat and Rajasthan. The
Bill intends to enable minority communities of Afghanistan, Bangladesh and Pakistan,
viz. Hindus, Sikhs, Buddhists, Jains, Parsis and Christians who entered India on or
before 31.12.2014 due to religious persecution or fear of religious persecution to

obtain Indian citizenship. The Committee is yet to submit its report.
Immigrants in different States

524 DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased to
state:

{a) whether Government has received any lists of immigrants from different

States of the country;
{b) 1if so, the number of families reported as migrants since 1990 therefor;

{c) the details of action taken by Government on the settlement of the immigrants

thereof; and
{d) the report of the North-Eastern States on the immigration issue therein?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (d) Details of immigrants living in
different States of the country, including the North-Eastern States, are not centrally
maintained. Settlement of the immigrants does not come within the purview of the

Central Government.
Cases of murder, rape and fraud

525 SHRIMATT RAJANI PATIL:
SHRI DARSHAN SINGH YADAV:

Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that the number of cases regarding murder, attempt to

murder, rape and fraud have been increasing in various parts of the country;
(b) if so, the details thereof and the action taken in this regard; and
{c) the concrete steps being taken by Government to check such incidents n future?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HANSRAJ GANGARAM AHIR): (a) and (b) State/UT-wise Cases Registered,



